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is eXP~ted to complete its 'A"'rk short-
ly. 

· Allotment of religious Plots la 
Jahaarlrpuri, De1hl 

3835. SHRI R. P. YADAV: Will the 
MINISTER OF WORKS AND HOUS-
ING be pleased to state: 

(a) what is the role of his Minis-
try in the way of sanctionin~ plots 
for religious purposes to the Regis-
tered bodies in Delhi and \Vho 
have been authorised to allot such 
plots in J ahangirpuri, Delhi; 

(b) how many such plots have 
been earmarked in Jaha1ngirpuri, 
Delhi and how many have been al-
lotted and to. whom and ho\v n1any 
are lying vacant and how many have 
been occupied in an unauthorised 
way; 

(c) whether it is a fact that the 
case of allotment of land to Shri 
Sanatan Dharam Mnndir Sabha 
(Regd.), 'A' B1ock Jahangirpuri, 
Delhi is lying unauctioned nnd 
Government has taken no decision 
for the last two years; and 

(d) the reasons of the delay ancJ the 
action being taken to allot the pilot 
to the Sabha? 

THE MINISTER OF PARI.~IA­
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISHMA 
NARAIN SINGH): (a) Guidelines 
for allotment of land for re Ugious 
purposes have been laid down by 
the Government. Allotment of reli .. 
gious plots in Jahangirpuri is made 
by the Delhi Developmetnt Authority 
with the approval of the Lt. Gover-
nor of Delhi. 

(b) The Delhi Development Au-
thority has reported that, as per 
layout plans of J ahangirpuri, seven 
plots were earmarked for religious in-
stitutions. Five sites have bee .. '1 t~t:i· 

lised for public services. One site 
has been utilised for .developme:nt of 
residential plots and the remaining 
plot 'has been utilised by Gujarati 

Nav Nirman Samarj, for constructio~ 
of a temple. 

(c) and (d). The Delhi Develop~ 
ment Authority has reported that 
the formalities have not so far been 
completed by this institution. · 

World Bank assistance for Slum 
Clearance 

3836. SMT. PRAMILA DANDA-
VATE: Will the Minister of DORKS 
AND HOUSING be pleased to 
state: 

(a) w·hether any assistance has 
been obtained from the World Bank 
for the SLUM CLEARANCE dur1ng 
the years 1977~1978 and 1979; 

(b) \vhether any fresh request has 
been made in 1980, if so, the details 
thereof; 

(c) the distrjbution of this grant 
to the States, State-\vise; 

(d) \Vhether any· of the States have 
not utilised this grant and if so, what 
are their nan1es; and 

(e) \Vhether permission has been 
granted to any States to use this 
grant for purposes other than slum 
clearance? 

TilE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BffiSH~IA 
NARAIN SING I-I): (a) No, Sir. 

(b) No, Sir. 

(c) to (e). Do not arise. 
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